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(b) how this is to be achieved iIn
Orissa when the State is in the grip
of drought again?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BIRENDRA SINGH RAO): (a)
The food production target fixed for
1980-81 by the Planning Commission
for Orissa is 6.63 million tonnes against
the country's target of 125 million lon-
nes.

(b) Metecrological reports indicate
that rainfal] has ben widespread dur-
ing June 1980 all over Orissa favour-
Taking
advantage of this situation, the food-
grains production target for Orissa is
proposed to be achieved Ly the State

by:—

ing agricultural operations.

(1) Raising the area under High-
Yielding Varieties from 10.0 lakh
hectares 1n 1979-80 to 16.5 lakh hec-
tares during 1080-81.

(ii) Cordinated eftorts for :ull uti-
lisation of irrigation facilities, in.
creased use of fertilisers, adeguate
supply of inputs and strengthening

of extension educgtion,

(iii) Implementing a community
*nursery programe of rise over 2200
hectares at a cost of Rs. 22 lakhs.

(iv) A Centrally Sponsored Scheme
on intensive programme for develop-
ment of pulses is in operation in
two districts. The scheme aims at
demonstrations on farmer’s fields;
provision of training for farmers and
extension workers; production ot
Rhizobium cditure; strengthening of

[ ]
the seed,, production arrangements;

Written Anrswers 54

and expansion of plant protection

measures.

Extension of period for Sugary Ce-
operative Factory, Visakhapatnam

#526. SHRI V. KISHORE CHANDRA
S. DEO: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government have
received an application to extend the
period of construction of Cooperative
Sugar factory at Kothakota in Visa-
khapatnam District in Andhra Pra-
desh;

(b) if so, the action taken thereon;

{(c) whether the Government are
considering extending any financial
assistance to the said sugar factory
in view of the sugar shortage; and

(d) if so, the details thereof?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION

(SHRI BIRENDRA SINGH RAOQ): (2)
Yes, Sir.

(b) The va'idity period of 1the
licence has been extended upto
30-6-1981.

(c) No, Sir.

(d) Does not arise.

News item ‘“Chaos in Telegraph offices”

*527. SHRI P. K. KODIYAN: will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the news item
appearing in the Indian Express dated
18th June, 1980 regarding chaos in
Telegraph Offices;

(b) if so, the details thereof; and

(c) whether Government have made
any enquiry into the allegations?

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a)
Yes, Sir.

(b) and (e¢). A statement ig placed
on the table of the House.
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Statement

Result of preliminary inquiry (in brief) conducted by the Department on the News Item that appeared in “ The
Indian Express* at New Delhi on 18th June, 1980.

N

According to this News Item Result of preliminary inquiry
(in brief) by Department

~

S

(i) Telegraph Offices in Madras Cityand eclsewhereare posting (1) During the months of May
thousands of telegrams especially from beginning of May and a and June, 1980 5 69 and 44:{Y

separate section for posting telegrams opened in Madras C.T.O.  respectively of telegrams receiv:
in Madras CTO were posted.

No separate section for
posting telegrams has  been
opened in Madras-CTO. However
additional staff is drafied for
completing the work associated
with postings of telegrams when-
ever required.

(i1) The question of postin

is dec.ded after a review everv day
depending on accumulation
of traffic and availabi'ity
of circuits. Posting, if necessary
does depend on availability of
connecting flight and delays

(ii) Posting beingresorted toif the circuit or telegraphists are not
available. Posting depends on availability o7 coanecting flight.

casual coul be of the
order mentioned in the news
iteme,

(iii) Chronic delaysto telegramsare beingexperienced on circuits (iii) & (iv)—Delays have been
from Madras to Lucknow, Jullundur, Patna, Caluttaand Old caused to telegrams on circuit

Delhi and power failures add to delays. from Madras to Lucknow, Jullun-
dur, Patna, Calcutta and Old-

Delhi. These have been largely
duc to shortage of staffand to a
certain extent non-availability
of circuits, The average shortage

giv) Chronic staff shortage coupled with frequent circuit ofstaff in the cadre oftelegraphists
ailure aggravate the situation particularly atthe time of was around 339 in the months of
marriage greeting telegrams. About 11,000 wedding greetings May and Jn=e 1980. The availabj-~

telegrams reccived by Madras CTO every day. lity of the circuits in May and
. June, 1980 especially to Lucknow

a .d Patna remained low owing to
operational  delays caused by
neglect at the terminals and inter-
mediate station. Circuits from
Madras to Lucknow, Jullundur,
Patna and Calcutta are built up
via major carrier centres.

_Steps have beeninitiated to
provide standby engine generators
at all Central Telc%raph Offices
and Departmental Telegraph
Qﬂiccs. tandby erators,
however, exist at Madras, Luck-
now, Jullundur, Patna ard
Calcutta.
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B During May and June, 1g80,

a total of 7738 greetings telegrams
were received in Madras Central
Telegraph Office fordelivery after
decoding.

inar ,' tCIC
ams should bc re '!undcd, Though P] O= (V) Exp!‘css or ()rd . .

. . e 8 s . l 1 l l
COlnpanl.eS and lnst‘.tlulom aval g!'al!‘ 18 bOO alld dc iver O(l 1n

24 hours in  the case of express
telegrams and more than 48 hours
in the case of ordinary telegrams,
recknoned from the time of booking
til]l the time ofreceipt at the office
of destination, are entitled to a
re fund provided such telegrams
are either at the office of origin or
at any other intermediate station
sent by post for part or whole on
their  journey, the amount of
refund being 50 50 Pajse less than
the cost of the telegram. The
refund is admissible ifthe sender
of the telegram is not informed
about likelihood of delav at the
time of booking.

(v) Money for posted tele
visi)on exists for reund, Ong s
of it and common mau is not at all aware of such a provision.

All Heads of Telecommuni-
ation CirCICS/DiSU‘iCLS havc becu
directed to follow provisions of
thistulcand grant refund wherever
it is due. All efforts will be made
t) casure expendition transmission
and delivery of telegrams and
grant rcfund wherever being due.

A4 N WEN B VI 1976-77 (@) %% wswl & a F go srafew
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528. st faoia fag wfar: w1 ol
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LU News item Captionegq <“Pollutants
. Playing Havoc with Taj”
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fw fear mr & *529. SHRI S. M. KRISHNA: Will
the Minister of WORKS AND HOUS-
() FAT TW AT &I HACUHG 0T ING be pleased to state:

a8 1980 ¥ F<F %7 fawe & ; @R
(a) whether Government’s attention

q) afy gf, ar ‘¥ war has been drawn to the news item ap-
mffmz 1T Eﬁjm m:H 27 pearing in the Times of India, New
e Delhj dated the 18th June, 1980 cap-

vt wan, weitor  gafivior s (s '}i:jr’agad ‘Pollutants playing havoc with
X Fog v ), (%) wnd w1 wfeww W ;
< Y g (b) if so, the full facts thereof; and





